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 भारत  म  महाराष्ट्र  भी  एक  राज्य  है।
 बह राष्ट्र  को  पत्थर  का  मुल्क  बोलते  हैं,
 बहारों  का  मुल्क  बोलते  है  ।  प्रभु  रास
 बल्द  जब  उत्तर  से  भाए  धौर  दक्षिण  को
 गये  तो  ज्यादा  से  ज्यादा  समय  बे  महाराष्ट्र
 में  ठहरे  ।  इस  तरह  से  महाराष्ट्र  ने  उत्तर
 शौर  वक्षिण  की  संस्कृतियों  का  मिलाने  का
 काम  किया  है  ।

 मैं  यह  कहना  चाहता हू  कि  परब  को
 बार  महाराष्ट्र  राज्य  मे  बरसात  कम  हुई  है
 झोर  सूजा  पड  गया है । i  महाराष्ट्र मे
 मराठवाड़ा,  नासिक,  जूलिया  जिले  तो  ऐसे
 हैं  कि  वहां  पर  पीने  का  पानी  नहीं  है,
 जानवरों के  लिए  घास  नहीं  है  t
 जानवर  बेच  रहे  है  कौर  वे  लोग  भूखे
 रहे  हैं।  खरीफ  भर  रबी  की  फलें
 हुई धान धान  की  फसल  भो  नही  हुई  है
 मजदूरों  कौर  किसानों  की  हालत  बहुत
 है  |  सन्‌  i973  में  भी  यहां  पर  पूछा  पडा
 था  कौर  उस  सूखे का  घाव  कभी  तक  भरा
 नही  गया  है।  दो  बार  दिया  पड़  गया
 है  ।  महाराष्ट्र  मे  सिंचाई  को  व्यवस्था  केवल
 ह  प्रतिशत  क्षेत्र  मे  ही  है  भौर  इस  क्षेत्र  मे
 हमेशा  कम  व ज्यादा  पूछा  पढ़ता  है  t  वहां
 पर  किसानों  के  पास  i2  महीने  के  लिए
 नाज  की  व्यवस्था  नहीं  है  1  भौर  ऋण
 वापस  करने  की  शक्ति  भी  उनके  पास  नहीं
 है  ।  मजदूरों  को  तो  रोजगार  मिलना
 चाहिये  लेकिन  किसानों  को  भी  रोजगार
 मिलने  को  जरूरत  है  1  पीने  के  बानों  की
 व्यवस्था  उनके  लिए  होनी  चाहिये  कौर
 एक  बार  नाश्ते  की  व्यवस्था  होनी  चाहिये
 बबाझों  को  व्यवस्था  उनके  लिए  होनी
 चाहिए  पौर  लडके  लडकियों  के  लिए  स्कूल
 होने  चाहिए।  लार्ड  क्यों  को  इस  बारे  में  कुछ
 सहयोग  मिलता  चाहिये

 mayer  मोक्ष  की  बात  भारतवासियों  को
 मालूम  है  झौर  शाप  भी  इसको  जीतते  हैं।
 घड़ियाल  ने  जब  गजेन्द्र  का  पांच  पकड़ा  तो
 न्याय  ते  प्रभु  का  ताम  लिया  कौर  प्रभु  ने
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 wee  को  मोम  दे  दी।  इस  पर  घड़ियाल
 प्रभू  से  बोला  कि  मैंने  भी  तो  प्रापको देखा  है
 पर  भाप  मुझे  क्‍यों  नहीं  मोक्ष  देते  हैं  -  इस
 पर  प्रभु  ते  घड़ियाल  को  भी  मोक्ष  दे  दी  1,
 इसलिए  भेरी  प्रांत  यह  है  कि  जब
 उत्तर  प्रदेश  जौर  तमिलनाडु,  दोनों  प्रदेशों
 की,  केन्द्र ने  आधिक  तथा  धौर  प्रकार  की
 कन्छी  तरह  से  मदद  की  है  कौर  इसके  लिए
 हम  उन्हें  धन्यवाद  देते  हैं,  तो  महाराष्ट्र  मे
 जब  इतना  बड़ों  सूखा  पडा  है,  इसके  बारे  मे  नौ
 वे  सोच  घौर  उसकी  क्या  मदद  कौजिए  t
 मेरी  केन्द्र  सरकार  से  प्रार्थना  है  कि  ऐसी
 कोई  समिति  बता  दीजिए  जो  यह  सर्वक्षण
 करे  कि  क्‍या  क्‍या  हो  रहा  है  क्‍या  क्‍या  नहीं
 हो  रहा  है,  कौर  क्‍या  क्‍या  हालत  है  |
 यह  समिति  यदि  गठित  कर  दी  जाए  तो
 वह  अपने  सुझाव  केन्द्रीय  सरकार  को  दे
 सकेगी  ।  केन्द्र  सरकार  से  यही  प्रार्थना  मेरी

 है  कौर  यही  मुझे  इस  विषय  पर  कहना

 2.46  prs.

 i)  Pourcs  Larar  Caarce  on  Patys-
 TINIAN  STUDENTS  AT  EGyYrTiAN  EMBASSY,
 New  Driy

 SHRI  DINESH  JOARDER  (Maida):
 Inder  Rule  377  of  the  Rules  of
 #rocedure  and  Conduct  of  Business
 I  have  to  raise  the  following  urgent
 matter.  I  request  the  Minister  concer-
 ned  and  the  Home  Munster  who  »
 present  here  to  make  a  statement  on
 this  matter:

 It  is  reported  that  a  large  number
 of  Palestiman  students  who  were
 demonstrating  before  the  Egyptian
 Embassy  against  the  visit  of  Egypt
 President  to  Israel,  on  20th  Novem-
 ber,  1977  were  subjected  to  severc
 lathi  charge  by  the  Police.  It  is  also
 reported  that  the  police  force  ured
 gun  butts  also  to  attack  the  stu-
 denta,  Many  Palestinian  students
 were  severely  injured  ang  7  other
 students  were  arrested.  Some  of
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 them  are  alleged  to  have  been  rris-
 sing  Thig  incjdent  has  created  a
 strong  resentment  among  the  stu
 dents  of  foreign  countries  studying
 in  India  as  well  ag  students  com-
 munity  of  ou  country

 It  has  been  reported  by  Shri  R  8
 Gupta,  Superintendent  of  Police  that
 the  students  had  come  to  the  embassy
 to  present  a  memorandum  io  the
 Egyptian  Ambassador  or  a_  semioi
 ¢ficial  of  the  embassy

 Mr  Gupta  further  says  that  the  Pa-
 lestinian  students  were  protesting
 against  President  Sidats  vast  to  Is-
 iael  They  wanted  the  Egyptian  Am
 bassador  to  pass  on  their  memorandum
 to  President  Sadat

 It  has  also  been  reported  that  Mr
 Ii  A  Yagm  a  repiesentatyve  of  the
 League  of  Arab  States  Mission  in
 New  Delhi  alleged  m  a  statement  that
 police  had  used  lathis  tear-gas  ind
 their  gun  butts  to  disperse  the  stu-
 dents  He  said  39  Palestinian  students
 were  injured  Two  of  them  were  ad-
 mitted  to  hospital  with  serious  nju
 ites  I0  Palestimian  students  were  nis
 sing  He  piesumed  that  they  had  been
 ‘rested

 We  know  that  our  country  and  the
 people  support  the  Palestinian  move-
 ments  for  achievement  and  estabhsh-
 ment  of  ther  home-land  We  suppart
 the  cause  ot  the  Palestimans

 What  happened  yesterday?  If  tnis
 sort  of  repression  is  made  on  the  Pa-
 lestinian  students  who  were  high-
 lightmg  their  legitimate  demands  and
 grievances  what  will  be  the  re-action
 m  Arab  countries  ang  in  other  parts
 of  the  world?  The  stunts  of  our  own
 community  have  been  agitated  over
 this  issue

 I  would  like  the  Home  Miruster  to
 make  a  staferrent  so  as  to  allay  the
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 apprehension  that  our  Governyprent's
 attitude  has  not  ९  towards  the demand  of  the  peat nian  to  have
 their  home-land  I  am  saying  so  be
 cause  everybody  in  our  country,  Areb
 countnes  and  other  parts  of  the  wedd
 should  know  that  we  are  still  suppert
 ing  the  cause  of  the  Palestimans

 He  may  also  make  a  statement  ag
 to  what  happened  yesterday

 MR  SPEAKER  The  Call-Attentsen
 Notice  given  by  the  Leader  of  the
 Opposition  will  be  taken  up  at  538
 PM

 SHRI  PINESH  JOARDER  The
 Home  Minister  is  present  here

 MR  SPEAKER  I  cannot  ask  him,

 SHRI  SAUGATA  ROY  (Barakpore)
 I  have  piven  notice  under  377

 Vi  SPEAKER  It  will  be  balloteg,

 SHRI  SAUGATA  ROY  I  have  taade
 व  specific  request  under  377  in  regard
 to  lath:  charge  on  the  Palestinian  stu-
 dents  He  should  make  a  state
 regarding  lath:  charge  on  the  rer
 ingour  country  while  we  are  suppert-
 mg  the  Arab  cause  Atleast  they  coul@
 have  been  treated  nicely

 MR  SPEAKER  It  is  up  to  him  te
 answer  I  cannot  ask  him  If  he  wants
 to  answer  he  can  answer

 SHRI  DINESH  JOARDER  We  want
 to  know  that  what  wes  the  situatms
 thit  led  to  police  repression?

 SHRI  0  K  CHANDRAPPAN  (Can-
 nanore)  You  can  direct  the  Minister,

 SHRI  SAUGATA  ROY  Through  ‘eu
 we  ask  him

 MR  SPEAKER  No  please,  Rule  377
 dogs  not  perrrit  me  to  direct  them
 Please  resume  your  seat


